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other pe;sonnel inc:ludinl some or the 
civilians in Defmce have demanded a second 
instalment of interim relief in case the Pay 
Commission's report Is not submitted within 
six months and if so, whether the reaction 
of his Ministry has been conveyed to the 
Finance Minisler ? 

SHRI VIDYA CHARAN SHUKLA: 
As far as I know, there is no intention on 
the part of the Government to award any 
second interim relief to any class of Central 
Governmenl employees. 

SHRI S. M. BANERJEE: He is lalkine 
like an ex-Finance Minister. 
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THE DEPUTY MINISTER IN THE 
MINISTRY OF PETROLEUM AND 
CHEMICALS (SHRI DALBIR SINGH): 
(a) Sindri unit of Fertilizer Corporation of 
India was not closed. The Bihar State 
Superphosphate Factory. an undertakina of 
the Bihar State Industrial Development 
Corporation, stopped production in 
September, 1970. 

(b) The factory has been incurrinl 
losses since 196 -69. Government of Bihar 
have reported that there is no proposal to 
sell the factory to a private company and 
that measures to restart production arc 
under consideration. 
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Indo-Burmese Boundary Trea ty 

"1210. SHRI G. VENKATASWAMY : 
Will the Minister of EXTERNAL AFFAIRS 
be pleased to state: 

(a) whether the drafti~g of Indo-Bur-
mese boundary trelty will tlke three years 
more; 

(b) if so, the reasons therefor; 
(c) the composition of the two teams; 
(d) the total length of t he boundary the 

marking of which ha, been completed: and 
(e) the total expenditure incurred so far 

by Government on the boundary teams? 

THE MINISTER OF EXTERNAL 
AFFAIRS (SHRI SWARAN SINGH): (a) 
and (b). The Boundary Agreement between 
the Government of India and the Govern-
ment of Burma was signed on 10th March 
1967. The Hnal boundary treaty will b~ 
signed after the physical dem.lrcation on the 
ground as well as the connected w0r;lc such 
as ground verification and map drawing is 
completed. Demlrcation is procee:li~g 

~~rding to schedule and III the prese;t . 




